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[Shri N. E. Balaram] 

           actually condemning the Railway 
Ministry. He has said something regarding 
the concessions given by the Railway 

Ministry for Kerala. He has said that he 
was expecting very much because he was 
given certain promises. Now, according 
his statement The Railway Ministry has 

gone back on all those promises and 
assurances. The work has now been 
completely stopped in all these areas. He 

has already registered his strong protest. 
But I do not know what the Railway 
Ministry is going to do about it. 

I just wanted to raise this issue and 
wanted to draw the attention of the 
Railway Minister through you to this. I 

hope that the Railway Ministry will do 
something in the matter. Thank you, 
Madam. 

SHRI M. A. BABY (Kerala) : Madam, 
with your permission, I wish to associate 
myself with what Mr. Balaram has said. 1 

do not speak on it. 

THE DEPUTY CHAIRMAN : I 
appreciate it ! Now, Mr. O. Raja-gopal. 

Kerala Government's decision 
about weekly holiday in schools 
with a majority of Muslim stu-
dents/teachers on Friday instead of 

Sunday 

SHRI O. RAJAGOPAL (Madhya 
Pradesh) : Madam, I wish to invite the 

attention of the Government to a serious 
onslaught on the secular spirit of the 
Constitution that is going on in Kerala. 

Madam, we have heard of human 
beings considered as Hindus or Muslims. 
But, in Kerala, we find now that schools 

also are classified as Hindu schools or 
Muslim schools. 

Last week, suddenly, the Government 

of Kerala decided to define what a Muslim 

school was and said that in those schools 

where the majority of the students 

belonged to the Muslim community or 

where the majority of the staff also 

belonged to the Muslim community or in 

cases where, once upon a time, the schools 

were described as Muslim schools, in such 

cases, the weekly holiday would be Friday 

instead of Sunday. The Government of 

Kerala has suddenly decided that the 

compulsory weekly holiday for them 

would be on Friday and not on Sunday. 

Now, this sudden decision of the 
Government of Kerala has been prompted 
by considerations of the coming by-election 

to the Lok Sabha in the Ottapalam 
constituency which seat has been vacated 
by our honourable Chairman. The election 

is due on the 19th and about twenty per 
cent of the voters here belong to the 
Muslim community and the President of the 
Muslim League has already come out 

openly with a statement that the Muslims 
will not vote for the Con-, gress (I) after 
what they have done in Ayodhya. After this 

stand taken by the Muslim League, now it 
is very difficult for the Congress (I) to win 
over the 20 per cent Muslim vote. So, in 
order to corner this twenty per cent Muslim 

vote, the Kerala Government has come out 
with this demarcation of the educational 
institutions as Muslim schools and Hindu 

schools. This is directly in violation of the 
spirit of secularism enshrined in our 
Constitution. This is highly condem-nable 
on two grounds : Firstly, it violates the 

spirit of secularism enshrined in   our  
Constitution  and, secondly 
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this decision has been suddenly taken 

after the declaration of the election, 

and after the electoral process has 

commenced. It is in violation of the 

CoiU of Conduct issued by the Elec-

tion Commission. Thank your, 

Madam. 

 

 

Need to develop Mongpong, A Tou-
rist Spot, in North Bengal 

SHRI RATNA BAHADUR RAI 
(West Bengal): Madam Deputy Chair-
person, though abounding in natural 
resources, North Bengal has unfor-
tunately remained one of the most f[ 
[Transliteration in Arabic script. 


